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(b) In what States is it produced 
and what is ttie approximate acreage 
under cultivation at present?

The Minister of Food and Agri- 
cnltnre <Shri Kidwai): (a) Tapioca
contains about 3 8 per cent. T.arbo- 
hydrates, 0-7 per cent, protein, 0-2 ner 
cent, fat, 1 per cent, minerals, and 
moisture 59 4 per cent. Its •̂alorî '̂ 
value per ounce is 45 and it is defi­
cient in vitamins.

It is mainly used as a supplementary 
food in Trsvancore and the Malabar 
district of Madras. ‘

(b) A statement giving the re­
quisite information is laid on the 
Table [See Appendix II, annexure No. 
30.]

Telegraph Stations for Sub-district 
OF Saharsa

I-- N. Mlshra: (a) Will 
the Minister of Commnnications be
pleased to state whether it is a fact 
that the Government of Bihar and 
some public orf?anisatlons of Bihar had 
requested the Government of India 
for openi g of tele.«?raDh stations at 
Garpatgani, Pratant^anj and Basar- 
patty in the sub-district of Saharsa?

(b) Is it a fact that the Government 
of Bihar had also undertaken to meet 
the d°flcit; if any, in running the 
aforesaid Telegraph Offices?

(c) Is it a fact that the Government 
of India also accepted the oroposal 
and sanctioned their opening?

(d) If so, do Government propose 
to stete the reasons why those tele­
graph offices have not so far been 
opened?

Commnnicatlons
(Shn Jagrjivan Ram): (a) to (c). Yes.

(d) Due to shortage of funds and 
stores the works could not be com­
pleted. It is expected that the offices 
will be opened in about four months.

PbST Offices in Orissa

to*®*?’ o '"'* Sangamu.': WiU the Minis- 
Ck>mminilcatteiis be pleased to

(a) the number of Post Offices of all
nomenclatures in each district of the 
S-ate of Orissa; •

(b) whether all the Post Offices are
located in Government buildings; and 
68-PSD *

.(c) if any Post Offî ’ ŝ are located 
in the private buildings, the annual 
rent paid therefor? ,

The Minister of Communications 
(Shri Jagjivaa Ram): (a) A  state­
ment is Dlaced on the Table of the 
House.- [See Appendix II, annexure- 
No. 31.]

(b) No.
(c) The total annuaf rent paid for 

Dost offices in Orissa located in rented
, buildings is Rs. 34.607/3/-.

Khowang-Numaligarh National 
Highway

*360. Shri Beli Ram Das: (a) Will 
the Minister of Transport be pleased 
to state what proportion of National 
Highways falls within the State of 
Assam? .

(b) Are Government aware that the 
portion of the National Highway within 
the State of Assam from Khowang to 
Numaligarh, about 100 miles, has 
bĉ ?n damaged by the ia.<;t great 
earthouake and that no steps have 
been taken to repair this portion of 
this road?

The Minister of RaUways and Tran»> 
port (Shri L. B. Shastri): (a) About
six per cent.

(b) So far as I am aware, this sec­
tion was not damaged by the great 
earthouake of 1950; and there is no 
indication that it is not being ade­
quately maintained.

Special Police Establishment

•361. Shri N. C. Chatteriee: Will the 
Minister of clome Affairs be pleased 
to state: ‘

(a )  th e  tota l exp en d itu re  i n c u r ^  
p er  ye&r fro m  th e  y e a r  1947 op to e  
S p ecia l P oliqe  E stab lishm ent o f  th e  
G overn m en t o f  In d ia ; and

(b )  th e  tota l fines rea lised  in  ca fes  
w h ich  w ere  in vestiga ted  in to  b y  the 
said  E stab lishm ent?

The Minister of Home AffaiK and 
States (Dr. Katjn): ( a )  ^ d  (b). A 
Statem ent is la id  on  the 
H ouse. [S ee  A p p en d ix  II, an n exu re
No. 32.]
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[*362. Shri R. S. Tlwari: Will the 
Ministe- of Cominanical.iOTis bo pleas­
ed to state the number of new post- 
oflfices, big a!id small, opened through­
out India dur'r.g the last year?]

The Minister of Commuiiicatioiis
(Shri Jar̂ Ĥ an Ear-'.: ’̂vr.rr-f: .97
B v sn r-h  C :n - e - . ,

Bobbili-Salur Railway

*363. Shri Ramaseshaiah: Will the 
Minister of Railways be pl ased to 
state:

(a) when the construction of Bobbili- 
Salur Railway line will be taken up; 
a,nd

(b) whether it is proposed to pro­
vide any amount for this scheme in 
-the Budget for 1952-53?

The Minister of Railways and Trans­
port (Shri L. B. Shastri): (a) During
1952-53.

(b) Yes; a sum of Rs. 1 lakh has 
been provided for preliminary ar­
rangements.

P urchase of Fertilizers

*364. Shri A. K. Gopalan: Will the 
Minister of Food and Agrricnlture be
pleased to state:

(a) when will Government be in a 
position to place on the Table a report 
of the investigation regarding tlie 
purchase of Fertilisers on Govern­
ment account;

(b) the action so fâ ' taken against 
those found responsib'c for the ir­
regularities committed in connection 
with the purchase; and

(c) why there was surh delay in the 
conduct of these investigations?

The Minis'er of Food and Airri- 
cnltnre (Shri Krdwai): (a) The Police 
investigations ’n the cnse are still pro­
ceeding, and any premature publication 
of the n^atorisls is likely to prejudice 
the investigations. Tt is not possible 
therefore, to say when Government 
will be in a p-'sit’on to make a state­
ment on the subĵ ĉt.'

(b) One o<Ticer has already been 
dismissed from Government service 
^fter due depRrimental inquiry. 
Further inve-ti?ritions have been 
ordered against him and others con­
nected with the purr-iase.

(c) There has not been any avoid­
able delay in this matter. Govern­
ment was awaiting th# Report of the 
Rajadhyaksha Committee and have 
ordered further Police investigations 
based on this Report.

Purchase of Tractors

»S65. Shri A. K. G opalw  tte
Minister of Food and Agticulturc be
pleased to state:

(a) whether a consignment of 
tractors was recently ordered for by 
the Government of India through an 
Indian firm;

(b) which was the Ann,
(c) whether the tractors were 

found suitable for our countiTs con­
ditions and if not, how much loss was 
incurr^;

(d) whether a report has been su^ 
mitted to Government regardmg this 
transaction and if so, what are the 
recommendations; and

(e) what action has been taken on 
the recommendations?

The Minister of Food and Agri­
culture (Shri Kidwai): (a) and (b). 
The Government of India have not 
placed orders for any consignment of 
tractors recently. However, ' ince 1949, 
the following tractors have b^en pro­
cured in connection with the Land Re­
clamation Scheme:—

90 nos. of Allis-Chalmers tractors 
Model HD-19 from Pashabhai Patel, anc 
Co.. Ltd. •
90 nos. of Oliver Cletrac tractors 
Model FDE from William Jacks and 
Co., Ltd.

30 nos. of Caterpiller tractors Mod«» 
D-8 from Tractor and Equipment 
Corpn., Ltd.

30 nos. of International Harvester 
tractors Model TD-24 from Volkart 
Brothers.

(c) Every make of tractor has some 
special features which are found use­
ful and some features which are dis­
advantageous. But, taking all relevant 
factors into account, all the tractors 
have been found suitable for our 
country’s conditions.

(d) and (e). Do not arise.
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